
 293  Matters  ‘under

 teenth  Report  (Hindi  and  English  ver-
 sions)  of  the  Committee  on  Subordi-

 ‘nate  Legislatidn.

 COMMITTEE  ON  THE  WELFARE
 OF  SCHEDULED  CASTES  AND

 SCHEDULED  TRIBES

 Reports  OF  Siupy  Tours  os  Srupy
 Groups  [I  AND  II

 SHRI  SURAJ  BHAN  (Ambala):  I
 beg  to  lay  on  the  Table  the  following
 Reports  of  the  Committee  on  the  Wel-
 fare  of  Scheduled  Castes  ang  Sche-
 duleq  Tribes: —

 (1)  Report  of  Study  tour  of  Study
 Group  1  of  the  Committee  on  its
 visit  to  Calcutta,  Tatanagar,  Bhu-
 baneswar,  Paradip,  Puri  and  Visa-
 khapatnam  during  September,  1978.

 (2)  Report  of  Study  Tour  of
 Study  Group  I  of  the  Committee  on
 its  visit  to  Calcutta  and  Andaman
 and  Nicobar  Islands  quring  January,
 1979.

 (3)  Report  of  Study  Tour  of  Study
 Group  II  of  the  Committee  on  its
 visit  to  Gauhati,  Silchar,  Aizawl,
 Lumding,  Kohima  and  _  Tinsukia
 during  January,  1979.

 (4)  Report  of  Study  Tour  of
 Study  Group  I  of  the  Committee  on
 its  visit  to  Baster,  Bailadila,  Kora-
 put  and  Bhilai  during  February,
 1979,

 (5)  Report  of  Study  Tour  of
 Study  Group  II  of  the  Committee  on
 its  visit  to  Kota,  Ratlam,  Dhar
 (Mandav),  Alirajpur,  Dahog  and
 Vadodara  during  February,  1979.

 12.06  brs,
 MATTERS  UNDER  RULE  877

 (i)  ‘Extensron  or  ‘PERIOD  or  Sprcran
 FACILITIES  PROVEDED  FOR  THE  SCHEDULED

 Casras  and  SCHEDULED  TRIGES

 चों  फक  faare  पौधा  (हाजीपुर)  :
 'अध्यक्ष  महिला, मैं  अपाकी  अनुमति से  मम्मी-

 कैं.

 VAISAKHA  5,  1901  (SAKA)  Rule  377  294.

 “अनुसूचित जातियों  बं  जनजातियों  के

 भारक्षण  के  लिए  पीछें  मह  मंशा  थी  कि
 चूंकि  ये  जातियां  सामाजिक,  आर्थिक,

 शैक्षणिक सभी  दृष्टिकोणों  से  पिछड़ी हैं
 अत:

 समाज  के  अन्य  समूहों  के  बराबरी  में  लाने

 हेतु  जब  तक  विशेष  अवसर  नहीं  दिया
 जाएगा तब  तक  ये  जातियां जीवन  के

 प्रत्येक  क्षेत्र  में  पिछड़ी रह  जायेंगी

 आजादी  के  31  वर्षों  के  बाद  भी

 जीवन  के  अन्य  क्षेत्रों  की  आत  तो  दूर  रही

 सरकारी  सेवाओं  में  भी  इनका  स्थान  नगण्य
 है  ।  अनुसूचित  जाति एवं  जनजाति की
 कुल  संख्या  मिलाकर  मूल  आबादी  का

 25  प्रतिशत  से  भी  ज्यादा  है,  लेकिन  अनु-
 सूचित  जाति  एवं  अनुसूचित  जनजाति  की
 संख्या  प्रथम  श्रेणी,  द्वितीय  श्रेणी  और  तृतीय

 आबादी  वाला  हरिजन  आदिवासी  राष्ट्रीय
 में

 यदि  कोई  बीमार  सदस्य  रहता  है

 में  जितनी  जागती  आनी  चाहिये  थी  अफ़सर-

 शाही  एवं  उदार  दृष्टिकोण के  अभाव  के


